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to prove to be the best not in India
alone, but al] over the world.

Australia, as 1 have alreudy stuted,
is known to have succeeded in evolv-
ing sugarcane varjetizs having the
highest sucrose content in the world,
but the per acre yield In Australia is
25 to 30 tons. The vapely o which I
am referring is giving very high
vields, as high as 80 to 90 tons per
acre. Only last year, in my own farm
[ had planted this varie'v on a plot
of six acres. I have got 92 tons per
acre average yield. Hundreds of far-
mers are getting even more, Only
vesterday I received a inuraal which
is conducted by Dr. D. R. Gadgil and
in that a statement appcars that four
agriculturists who haj planied this
variety of Co. 740 got vyields as
tollows:

Shri E. M. Bhogale, Maslar, Bara-
mati Taluk, Poora Dt per
acre yield 238 tons.

Shri Shinkre (Ma:magoa): Maunds
or tons?

Shri Shinde: Tons. Ncwhere in the
world has i* happened. That is why
1 am praising all the valuable work
that is being done by our scientists.

8hri Shinkre: Then, the Food Minis-
try should adopt it immediately.

Shri Swaran Singh: The farmers are
adopting it.

Shri Shinde: It depends on environ-
mental factors also.

The others are:

Shri S. V. Rauth, Malinagar, Mala-
sirag Taluk, Sholapur Dt Per
acre yield 133 tons

Shri K. L. Shinde (not myself),
Rahata, Kopargaon Taluk,
Ahmednagar Dist. Per acre
yield 131 tons,

Shri V. D. Dhopate, Kahale, Bara-
mati Taluk, Poona Dt. Per
acre yleld 134 tons.
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This will show what a wondertul job
is being done by our scientists, and
they really deserve to be congratulated
by this House, and I feel that Thon.
Members will share my sentiments in
this respect.

Shri Kamalnayan Bajaj (Wardha):
Can you give an idea about the sugar
content?

Shri Shinde: The recovery 1s any-
where between 12 and 13 per cent, but
the actual total sugar in cane may
come to about 15 to 16 per centi. It is
higher than the Pravara varjety, and
the per acre yields are far higher than
Hawai. But the main problem of
sugarcane and other research activities
in India iz how to carry successfuly
the results of research to the farm on
a large scale. The Ford Foundation
Team has expressed the view and
pointed out that India's agricultural
research knowledge is already ade-
quate to permit a very large expansion
in production and productivity per
acre. The basic problem is to extend
the known and tested practices to
cultivators and ensure their adoption.

With these few remarks, I thank the
Chair for giving me an opportunity to
express myself,

Mr. Deputy-Speaker: Before I call
the next Member, Shri Hathi will give
some information to the House.

17.36 hrs.

STATEMENT RE: REFERENCE OF
MATTER BY PRESIDENT TO

SUPREME COURT UNDER
ARTICLE 143 OF CONSTI-
TUTION

The Minister of State in the Minis-
try of Home Affairs (Shri HathD): Sir,
I am sorry to take the lime of the
House, but I thought that it would be
better if T show that courtesy to the
House and inform the House that the
President has been pleased to make
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[Shri Hathi.]

a reference to the Supreme Court
under article 143 of the Constitution
in regard to the conflict of powers and
jurisdiction between the Uttar Pradesh
State Legislature ang the High Court
of Uttar Pradesh which has recently
occurred. I thought I might give that
information tp the House.
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[Surr TumumALa Rao in the Chair]
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